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ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 07.02.2018

State Bank of lndia
v/s'

Uttam Calva Steels Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 2016.

oRDEIt

Cor.tnsel for Petitioner is prcsent. Corporate Dcbtor's side is absent

For the Corporate Debto! side is absent the Petitionet though statcd that

they served notice by e-mail, is hereby directed to give intimation of next date of

hearing to the Corporate Debtor as envisaged under Adjudicating Rules.

List this matter for hcaring on 19.02.2018

sd/- sd/-

V. NALLASENAPATHY
Member (Iechnical)
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